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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAGHU
RAMAIAH): Sir, the whole difficulty
was about appropriation of time. I
can assure the hon. member that we
are most anxious to get on with
this. It is only because of the ur-
gency of the flood resolution that it
was put higher up. May I assure
the hon. member, with your per-
mission, that we shall include it in
the programme for the first week of
the next session?

Today's agenda is fairly long and
it may not be possible to cover all
the items. May I suggest that we
finish the Banaras Hindu University
Bill by lunch time and take up the
Bihar resolution immediately after
lunch? Then we can take up the
three Bills for reference to the Joint
Committees. I have spoken to hon.
members opposite and they have
agreed that they may be referred
without discussion. Then we may
take up the resolution on floods.

s seTeiR el o E A
qTEATAT AT WERT T F | TR TR E
5 o7 sfufas & 727 FATE F
gV SHET & (94T FqAT | qE AT
qraras 3 3 fv osme "fgaww 3%
qrferriiz & agy forf <3d1 1 g
W yrETET TR |

it goR 7T wgEW (I5HA)
LeE ERAR

i o

AUGUST 30, 1969

Papers Laid 5

4

st e fag (Jeaw) @ oFEs
SATRT WEEA &Y AL F, GAAT wALA £

wg 7 1 feafy faega % a3t

11.08 hrs.
PAPERS LAID ON THE TABLE

AUDIT REPORT AND ACCOUNTS OF THE
NATIONAL COUNCIL OF EDUCATIONAL
RESEARCH AND TRAINING

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR.
V. K. R.V. RAO): Sir, I beg to lay on
the Table a copy of the Audit Re-
port on the accounts of the National
Council of Educational Research and
Training for the year 1966-67.
[Placed in Library See No. LT-1922
69].

ANNUAL REPORT oF HINDUSTAN ZINC
LimiTep, UDAIPUR AND ITS REVIEW By
GOVERNMENT

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND MINES

AND METALS (SHRI JAGANA-
TH RAO): I heg to lay on the
Table:

(1) A copy each of the followinyg
papers under sub-section (1) of sec-
tion 619A of the Companies Act.
1956: —

(i) Review by the Government
on the working of the Hin-
dustan Zinc Limited, Udai-

pur, for the period from
10th January. 1966 to 3lst
March, 1967.

(ii) Annual Report of the Hin-
dustan Zinc Limited, Udaipur
for the period 10th January,
1966 to 31st March, 1967 along
with the Audited Accounts
and the comments of the
Comptroller and Auditor Ge-
neral thereon.

(2) A statement showing reasons fo:
delay in laying~the above papers.

[Placed in Library. See No. LT-
1923/68].



